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To

. The Ld. Principal District & Sessions Judge (HQs). Central. THC.
_. The Ld. Principal District & Sessions Judge, New Delhi. PHC.
. The Ld. Principal District & Sessions Judge. South, Saket.
. The Ld. Principal District & Sessions Judge. South-East. Saket.
. The Ld. Principal District & Sessions Judge. Noitli-West. Rohini.

6. The Ld. Principal District & Sessions Judge. South-West. Divarka.
. 7. The Ld. Piincipal District 8; Sessions Judge. West. THC.

'J1L‘~b-JJ

Sub.: Court Attiiclimenl of Tl'ilil‘l0(.‘ Ol'lieei's of DJS in District Courts w.e.l'. 04"‘ to
26"‘ December, 2025 (e.\'ct'p! 06”’. 10"‘ & 11"’ December. 2025).

Respected Sir/Madam.

A hatch oi‘ 5| (t'it'iy-tine) newly appointed Otticers to Delhi Judicial Set‘-.-'ice (DJS)
lune reported to the Delhi Judicial .-\cadeni_v for their one year Induction Training Course.
As per the El[)|'J1'0\'C(i traiiiiiig module oi‘ the Induction Course. the J udiciai Ot't'1cei‘s under
traiiiiitg are req|.iired to undergo Practietil 'I'i'aiining in the District Courts.

It is requested that as per schedule (Aiiiiesui-e ‘i-\’). the Trainee D.IS Ol't'ieei's may
kiiitlly he attached in the respective District Courts w.e.t'. 04"‘ to 26"‘ December, 2025
(except 06"‘. 10"‘ & ll"‘ December, 2025).

if the i\/lentor Judicial Ot't'ice1' with whom the Trainee DJS Ot't'icer has been
attaclied. happens to be on leave or is unavailable due to any administi'ative/ancillary
reaseii. the trainee otticer may kindly be attached with the Link Ot'ticer/unotlier Judicial
Ofticcr ot'similar jurisdiction in your district. in case the Mentor Judge is ti'anst'ei'i'ed. the
trainee ot‘t'ieers may be attached with the successor Judge. In such an eventuality. copy of
the order of attachment may kindly be sent to the Academy for int'oi'mation and record.

With i'egai'ds.
Yours faitlifully,

W

(Rajesh Kiimai Singh)
ENC/..' As above
Nu. DJA/Acd./Induction (DJS)-‘Batch-2025! I 970/2025,’ 0 l “ December. 2025
Copy for infoi-mation to:
The 'l'i'aiinee DJS Ot‘t'icers (tiiroiigh entail 011/1"). ._\
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l “"‘~\’ “ ' "J (Rajesh Kuinai'Singh)
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I Annexurc

Practical Training of 51 newly appointed Officers of DJS (2025 Batch)
(Alphabetically)

w.e.f. 04"‘ to 26"’ December, 2025
(except 06”’, 10'“ & 11 '1' December, 2025)

l si. pl
\'0.i .\'ame oi‘ 'l‘raine Naine of Judicial Officer attached with District Co“

__ W 7 Comp
l Abhziiziv Sharrna Ms Deeksha Madaan Civil Judge , South , Sakii-i -\tiilyii Vyas Ms Poowa Mehra Civil Judge South-East Saki.|J\.'

l. -\kshay ., Ms Richa Sharma SCJ-cumlRC West Tl-I(
Aksliaydaiiii J .\/ls Dhanashree Deka SCJ-cum-RC

i

_ Central TH(
5 Alok Siiigli Ms Pragati SCJ-cum-RC Sout1i~West _ Dwar

\\nu I\-leena Ms ,D|‘lHl185|‘t1'CC Dcka SCJ-cum-RC Central THC
i. f\ .Fri,\iiubhiiv Vci'iiia M r. Kautuk Bhardivaj Civil Judge 7lVest "riic

N .'\11Ll$i1llSi‘l£1I'lTlil Ms. Shilpi Singli Act-cum-cc;-cum-ARC: South Sake
.‘ ~) ,l5eii_i;iiniiiVaiilalvcn,__,_ 1! Ms. Neha Priya l SCJ-cum-RC South Sake
| I0 Blizivyii Plttilclii Mr. Devanshu Sajlan V T CCJ-cum-ARC J V Centralij THE

If Dcepil-ca Chaudliaiy Ms. Isha Thakur Civil Judge South-East ii Sake‘
. 1: il)ccpika Kaiuiu Mr. Gatirav Sharma JSCC-cuin-ASCJ-cum-C1 North-West Rollin

‘.14 Deshiiii Jain Mr. liahad Uddin SCJ-cum-RC7 iSoutl1~East iy Sakai
I l)i\~csh Saiwluicy Mr. Civil Judge Central THC
JD llarsliita Gautaiii Mr.

Sahil Gupta
. n gh iVaibliav Pratap Silt Civil Judge T New Delhi = PHC

l(i lshita Pal LMr. Vaibltav Praiap Sing Civil Judge New Delhi p PI-IC
i 7 [K;ll'lll‘. Shzirma

i

Mr. Ankit Mittal 7 Civil Judge ‘_ South Sake!
JS |K.;ll'l.2Cllil Ncgi Mr. Vipul Siindwar JSCC-cum-ASCJ-cum-GJ South Saket
W iliiitiiiii I\'ai'ayati i .\/lr. Bharat Aggarwal ACJ-cum-CCJ-cum-ARC Central THC
_‘l .' IT l lKllHi‘|3t_t’D. Si'ivastava .\/lr. Gaurav Shanna J J JSCC~cum-ASCJ-cum-GJ fN01'!l‘l-V/es; izoiiiiii
IA ii .o\ c Jiiidiil Mr. Robinjeet Singh iJSCC-cum-ASCJ-cum-GI New Delhi it PI-I

—‘_i .\/ill)/i.llIi< (iiipta Mr. Mayiank Mittal J
C

i SCJ-cum-RC 7 North-West Robin:
. 3} .\lccniil (iziiidlii Ms. lslia Thalctir Civil Judge y South~East Saket
l

Q-l .\illLill;t(J21ll'0iil Mr. Gopal Krislian JSCC-cum-ASCJ-cum-GJ Central THC

Y iv ;'\'c|ta (iulia

I5 ‘.\'ii\'ccn .\/lecnzi Mr. Vaibhav Chaurasia JSCC-cum-ASCJ~cum-GJ South-West Dwarki
Ms. Yashdcep Chahal Civil Judge i South i Saket

I" .\' -iriku Din-tin .\/ls. Shruti Chaudhary , SCJ-cunt-RC _”NewDe1lii _ rueiii.

iyal Negi Mr. Fahad Uddin J i J SCJ-cum-RC’ _ ,South§Ea§_, Sake;

T.‘T"

.-1 _,1

Iv l’i'aklii:i" .\i'larmat Mr. Robinjeet Singh JSCC-cum-ASC.l:cum-GJ New Delhi PHC
‘ l’i'aiisliu Shukla Ms. Shruti Chaudhaiy , SCJ-cum-RC i New Delhi , rue
41 -—‘D
T——_; _
‘ ,‘ Prcksliii Jain

33 l’riyadars|:ini Nancy
Mr.

Mr.

Lalit Klllflfilfy Civil Judge West THC
Rupindcr Singh Dltiman AC]-cum-CCJ-ARC New Delhi PHC

. . Rzichit 'l'uparia Ms. SwayamSiddha Tripathy , ACJ-cum-CCJ-ARC iSoutl1-Westi‘ Dwarki
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34 Raghavi Govil Mr. Sunil Khatri givil Judge (,‘i;ii1r;iI EH

35
36 F

‘Rim Mcena 7Mr.Sukhi1;anSandl1u j ACJ-culn-C(i'J-cum-ARC swiii-iii-.<i
Riya

!)\\.\‘J!.

\_.',M€'Vivek Kumar Ag:ir\\'al ‘ ISC7(__';cum-.-\SCJ-cum-Gj \\-'93:. ii" l I Ii

37 éSamridhiTa1\var i \_,|-Ms.”'Neha Pziiidcy ‘JSCiC-cum-ASCJ-cum-G]‘ “rfiifhl; } mi
sé, Saurabh Kumar i J Ms. PoonrarMehra Civil Jiidgc Suiitli-i:;i.<: ‘ \'.~.\.--
39 Shalabh Deep Goya] Ms. Gita /\CJ-cum-C(.‘J~.-\RC I\'or1h-\\'¢.~i ‘ Rn!»-

1.

40* ‘;Shikha Mukesh Mccna 7 Ms. Pragati \ SC]-cum-RC Smuh-\\c.<i In-._--ix
41‘ Shivam Bhatt Mr. Sukhman Sandhu AC]-cum-CC]-cum-ARC Sisutli-\\¢-4 I-1)“ .111
42 Shivangi Meena Mr. Aakasli Shanna ('|vilJi:dgc } ('cn:r=ii, _i \ .._._ _.

"xi;

‘£3 \Shreya Mishra ‘Mr. Umesh K.umai- JSCC-cum-ASCJ-cum-GJ ii Ccnli-ni \ 155i
44 Shublmcét Singh Sarao Ms. Decksha Madazm _ Civil Jiidgc Souili \.‘.'~i“
45 Simran Walia V J L..‘,1\/1r.’A'n'_siiulMchta ié ACJ-cum-("Q-ARC Wes: IHI
46 ‘smi Garg ?_? kn _‘_\/1:,-Bev Saroha _ Civil Judge in»; ; H1
47 Tabi§h Qamar _ Mi'.*(Yaibhav ChZ1Lll'€15i21 \JSCC-cum-ASCJ-cum-(5.1 Sniiih-Wu:-i l>\\.i:'.
42 Tanisha Singh WV 7Ms.Yashdccp Chahal ‘ Civilludgc ii Snuih ‘ .\.=:\.7 _ , i F
4? Vaibhav 7 w é Mr. Riipinfier Singh Dh:::1'.u~. if\CJ-cum-CCJ-ARC New Duihi i Pi -ii
50

51

\V<:dprakash Meena
Yavnika

7 ‘Ms. Swayam Siddha"l:ri;1.1tii_’_\" i !\CJ-CUHI-('C.]7-ARC Smith-\\'i:.~: i l)~.\. -

WV Mr. Ajeet Narayan JSCC-cum-ASC]-cum-GJ SliL11h'1Lll_\'l .\.iku
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THE OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE,

_WEST DISTRICT, TIS HAZARI COURTS, DELHI
N03 '7‘/6 ‘ ?E1 7¢@Court-Attachment/JOTP/Gaz./PDJ/West/2025 dated

. . . , 0 3 DEC 2'82Copy forwarded for information and necessary action to .~

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The Branch lncharge, Care Taking Branch, Tis Hazari Courts, Delhi for making

necessary arrangements.
3. For uploading on LAYERS.

'}.»» For uploading on centralized website through LAYERS.

(Harish Kumar)
Officer-In-charge (Judicial Branch)!
District Judge (Commercial Court)-05

For Principal District & Sessions Judge (West)
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